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The 20th July 2016

S.0. 161 dated the 2Ist July 2016—Whereas vide Home Department (Special
Branch) Notification No. B/Pol.firing (Bagaha)-02/2013 -5860 Dated 04" July 2013, the
Governor of Bihar was pleased to constitute an Inquiry Commission under the Commission
of Inquiry Act 1952 (No. 60 of 1952) for inquiring into the incident of police firing, which
took place on 24™ June, 2013 in the village Katharwa under the Police Station Naurangia of
Police District Bagaha under the Chairmanship of Shri Rajendra Prasad Hon’ble Justice
(Retd.), Patna High Court Patna. The last extension of Commission was accorded vide
departmental notification no. 179 dt. 08.01.2016.

Whereas, the commission has submitted its final inquiry report to the Govt. on
02.07.2016, in this circumstance, The Bagaha police Firing Judicial Inquiry Commission is
dissolved w.e.f 05.07.2016.

(No. B/Pol.firing(Bagaha)-02/2013—6802/C)
By order of the Governor of Bihar,
JITENDRA KUMAR,

Special Secretary to the Government.
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